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Final Report of Joint Committee 

(Constituted by Hon'ble NGT in O.A. No. 346 of 2022 in the matter of H.C. 
Arora Vs State of Punjab &Ors). 

Brief background of the case 

On the basis of a n ews report elated 1.5.2022 published in the Times 

of India, Sh. H.C Arora h as filed an a pplication before th e Honble National Green 

Tribunal with pho tographs, thereby seeking issu ance of directions to the 

respondents or to any other agen cy for inqu iring in to th e cause for serious 

deformities and disorders in abou t 40 child ren of village Dharangwala , Tehsil 

Abohar, Dis trict Fazilka, most proba bly because of the contaminated canal water 

consumed by the children and for preventing the occurrence of such deformities 

and d is orders in the bodies of the children in the a foresaid village Dharangwala, 

Tehsil Aboh ar, Dis trict Fazilka. 

The applicant h as submi tted before the Hon'ble National Green 

Tribunal tha t contaminated water com in g from Aboh ar b ranch o f Sirh ind Feeder 

Canal is cau sing h avoc to th e citrus frui t crops in aforesaid villa g<; and the citrus 

trees have s topped bearing fru its. Th~ children of aforesaid village are suffering 

from deform ities on account of u se of contaminated water which they get threu gh 

the water works from Abohar Branch of Sirhind Feeder Canal which requ ires 

confirm a tion. by the health authotities. 

Constitution of Joint Committee: Order dated 17.5.2022 

The Honble National Green Tribunal vide order dated 17 .05.2022, h a d 

cons tituted a Joint Committee comprising of the State Pollution Control Board, 

Chief Medical Officer and Deputy Commissioner, Fazilka, Punjab and d irected to 

verify the factual position regarding contamination of canal water , ascertaining the 

source of contamination and causes of deformities in large number of children and 

damage to fruit bearing trees as alleged in the newspaper report and take remedial 

action on the basis thereof in accordance with law by following due process. 

Submission of Report by the Joint Committee: 

The Joint Committee had filed its report on 17.01.2023 before the 

Honble NationalGreen Tribunal and a copy of the report is enclosed a s Annexure-A 

for kind perusal and reference. 

Consideration of the Report of Joint Committee: Order dated 20.1.2023 

After consideration of the matter, the Hon'ble National Green Tribu nal 

wa s pleased to pass an order dated 20.01.2023, wherein the Joint Committee h as 

be en directed to get the surface and ground water samples collected from the 

affected place and to get the same analyzed for the presence of h eavy metals . The 

relevant extract of the order dated 20. 1.2023 as contained in paragraph 3 is 

reproduced herein below for kind perusal ·and reference: 
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''3 . We luwe gone through the report of Che Joi11t Committee. In 

the report of the Joint Committee reference has been made to 

analys is reports of water samples drawn f rom surface water and 

drinking water· which are s tated to be w ithin the prescribed 

limits. However, the water samples drawn have been examined 

only with respect to the basic parameters and the water s amp les 

have not been examined for the presence of heavy metals . The 

Joint Committee is directed to get the surface and ground water 

samples collected from the affected place and to get the same 

analyzed for the presence of heavy metals. 

List for further consideration on 20.04.2023." 

Adjournment of the matter to 18.8.2023 : Order dated 20.04.2023 

The matter was listed for hearing before the Hon'ble National Green 

Tribunal on 20.4.2023, however, the matter stands adjourned to 18.08.2023. 

Action taken by the Joint Committee 

In compliance to orders dated 20.01.2023 passed by Hon'ble NOT, 

regular meetings of Joint Committee were held under the Chairmanship of the 

Additional Deputy Commissioner (Development). Fazilka on 2 7.06 .2023 , 

20.07 .2023 and 07.08.2023, wherein Civil Surgeon Office, Fazilka, Department of 

Horticulture, Abohar, Department of Water Supply and Sanitation and Punjab 

Pollution Control Board had participated. The compliance of orders passed by the 

Hon'ble National Green Tribunal were monitored in the meetings and necessary 

directions were passed by the Chairperson of the committee to submit reports by 

concerned stakeholders so that final joint report may be submitted before the 

Hon'ble Tribunal. 

Reports of the concerned departments 

l) Collection of samples by the Punjab Pollution Control Board and the 

Department of Water Supply & Sanitation: Analysis reports thereof 

In compliance to orders dated 20.01.2023 passed by Hon'ble NGT, surface 

and ground water samples were jointly collected by the Punjab Pollution 

Control Board and the Department of Water Supply and Sanitation from the 

area in question and the samples were forwarded for analysis to the Head 

Office Laboratory of Punjab Pollution Control Board at Patiala. The action in 

this regard is summarized herein below: 

a) The samples of surface water were collected from Dharangwala miner at 

Pully on road from Dharangwala to Kunda! on 09.05.2023 (from water 

supply source to Village Dharangwala) and as per analysis report, the 

concentration of all the parameters is wi_thin the acceptable limits as per 

drinking water specifications IS 10500:2012. A copy of analysis report is 

enclosed herewith as Annexure B. 
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b) The ground water sa 1 
mp es were also collected from 3 no. points i.e. 

Government Prim s h ary c ool Dharangwala ; from the house of Sh. Devi Lal 

S / 0 Sony Ram or Dharangwala and from the house or Sh. Raj Kumar S/ o 

Brij Lal of Dharanawal 09 05 202 . 
• i:,• a on . . 3 and as per analysis report, the 

concentration of paramet TDS T al . . ers , ot Hardness, Calcium, Magnesium, 

Fluorine, Chlorine, Sulphate and Total Alkanitywere found to be beyond 

the acceptable limits as per drinking water specifications IS 10500 

2012. A copy of analysis report is enclosed herewith as Annexure-C. 

c) There was, however, no detection of heavy metals such as Arsenic (As), 

Mercury (Hg), Nickle (Ni), Copper (Cu) , Total Chrome (T.Cr.) , Cadmium 

(Cd) and Lead (Pb), Benzene (Ch) , Aluminum (Al), Barium (Ba), Beryllium 

(Be), CN, Manganese (Mn) , Selenium (Se), Silver (Ag), Molybdenum (Mo) 

etc. in the above-mentioned surface water samples as well as ground 

water samples. 

d) Executive Engineer, Water Supply and Sanitation, Abohar vide office 

letter no. 4326 dated 18.11.2022 has earlier submitted the analysis 

report from Block Water Testing Laboratory, Abohar for water sample 

collected on 16.11.2022 from the water supply of the village Dharangwala 

after filtration and chlorination of canal water. As per the analysis report, 

concentration of all the parameters was found to be within the acceptable 

and permissible limits as prescribed in IS-10500:2012 standards, 

signifying that the water quality is fit for drinking purpose. The facts 

regarding this report had already been placed by the Joint Committee in 

its report earlier submitted to the Hon'ble National Green Tribunal vide 

email dated 2.12.2022. 

2) Action by the Department of Health: 

Civil Surgeon, Fazilka vide office letter no. 23/850 dated 7.8.2023 has 

reported to the Environmental Engineer-cum-Nodal Officer, Punjab Pollution 

Control Board, Faridkot that Community Health Officer (CHO) is daily 

conducting OPD at Health and Wellness Centre, Dharangwalaand no case of 

chronic disease has been reported. Multipurpose Health Worker (Male and 

Female) and Asha Workers relating to the same village of Dharangwala are 

doing door-to-door routine survey relating to the health of the people of the 

area and no such case has been reported. It is further reported that Senior 

Medical Officer, In-charge of CHC Sitto Gunno, District Fazilka has organized 

a health check-up camp for children between age group O to 14 years of 

village Dharangwala on 14.11.2022 and a special health check-up camp on 

6.3.2023 and it was found that none of the childrenas well as other people 

were suffering because of possibility of disease occurring through 

contaminated water. 

3) Action by the department of Horticulture: 

Horticulture Development Officer, Department of Horticulture, Abohar in 

various meetings of the Joint Committee has submitted that canal water is 
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I 
being supplied to the plants of the a rea and there has been no harm to the 
citrus fruit crops of the area due to the use of canal water. 

Conclusion 

After considering the analysis reports of surface water and 
groundwater samples carried out by the Head Office Laboratory of the · Punjab 
Pollution Control Board, Patiala, it is concluded that no heavy metals have been 
detected in the surface water samples (canal water supply) as well as ground water 
samples of village Dharangwala. The parameters, however, of TDS, Total Hardness, 
Calcium, Magnesium, Fluorine, Chlorine, Sulphate and Total Alkanity in the 
groundwater samples were found beyond the acceptable limit as per drinking water 
specification IS 10500:2012. It is relevant to mention here that the ground water is 
not being used by the people of area for drinking purposes and potable water is 
being supplied by the Department of Water Supply and Sanitation in the area. As 
per report of the office of Civil Surgeon, Fazilka, no person was found to be affected 
by any disease due to the reason of contaminated water and there has been no 
damage to the citrus fruit crop as per the report of the Horticulture Department, 
Abohar, as canal water is being used for plantation in the area. 

The final report is accordingly submitted to the Hon'ble National 
Green Tribunal for consideration and appropriate orders. 

... h,~lili 
Environmental Engineet 

PPCB, R.O., Faridkot 

sdl~ 
Er .AmritdeJp Singh 

Bhatthal, 
Executive Engineer, 

Deptt. of Water Supply 
& Sanitation, Abohar 

..s,J/ -
Dr. Satish Kumar 

Civil Surgeon, 
Fazilka 

-~ Panchal, IAS 
Additional Deputy 
Commissioner (D), 

Fazilka 
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"3. No request for extension of time for submission of 

report has been received from the State PCB. In fact, State PCB has not 

Sent any communication what so ever to this Tribunal. Such inaction on 

the pan of State PCB has to be viewed seriously. Repeated adjourments 

are caused due to non-receipt of the report. In view of the facts and 

CIrCumstances, twe are Constrained to inpose cosl of Rs. 5000/- on State 

PCB. 7he costs be deposited with Punjab Stale Legul Authority and 

TeCpi for payment of the costs he sent to this Tribunal by way of Email. 

4. The Joint Commitlee is directed to do the needful and 

submio its report within two months by e-mail at judicial-ngtagov. in 

preferably in the form of searchable PDF/OCR Support PDF and not in 

the form of Image PDF. 

5. List for further consideration on 09. 12.2022. " 

Reply filed by the Punjab Pollution Control Board 

The order dated 21.9.2022 is considered by the Joint Committee and observed that 
the Punjab State Pollution Control Board has submitted reply in the matter vide letter 
no. 6769 dated 15.11.2022 (sent through email: ppcbfdk@yahoo.com to judicial 

ngtiagou. inon 15.11.2022 at 2.50 p.m.) to the Hon'ble Tribunal and requested for 

exempting the Punjab Pollution Control Board from paying the cost of Rs. 5000/ - for 
the reasons mentioned and described in the reply. 

Action taken by the Committee 

In compliance to orders dated 17.5.2022 and 21.9.2022 passed by Hon 'ble NGT, a 
meeting of Joint Committee was held under the Chairmanship of the Deputy 
Commissioner, Fazilka on 09.11.2022, wherein Civil Surgeon, Fazilka and the officers 
of the Punjab Pollution Control Board had participated. The orders passed by the 
Hon'ble National Green Tribunal were deliberated in the meeting and it was decided to 
summon all the concerned stakeholders at village Dharangwala on 14.11.2022 in 
order to check the factual position at site regarding contamination of canal water (u 
any] and ascertaining the source of containatiom and causes of deformities in large 

number of children and damage to fruit bearing trees as alleged in the rnewspaper 
report 

Visit to the site and report of concerned departments 
In compliance to the decision taken during the Joint Committee meeting 

on 9.1I.2022, a team of concerned departments under the supervision ol Additional 
Deputy Commissioner |ADC(D)) Fazilka visited village Dharangwala on 14.11.2022 and 
al] the factors were considered. The concerned departments had submitted 
subsequent and consequent reports with regard to the contentions raised in the 
Original Application and the reports of various departments are summarized herein 
below. 

72



Reports of the concerned departments 

1, 

3 

4 

Department of Irrigation: 

Executive Engineer, Abohar Divsion submited that River Sutlej and River Beas 
lows from Bhakra Dam and Pong Dn respectively && confluence at Harike 

Head works. Three canals i.e. Ferozepur Feeder, Rajasthan Fecder and Makhu 
Canal orignates from Harike Head works. Purther, Sirhind feeder originates 
from buji no. 55413-L of Perozepur feeder and subscquently Abohar branch 
originates from burKi no. 258171-Right of Sirhind feeder. Water from Abohar 
branch is utilized by residents of Abohar area for drinking and irrigation 
purposes. Further it was confirmed by the department during visit to the site on 
14.11.2022 that Dharangwala minor originates from Abohar Branch, which 
feeds canal water to the village Dharangwala. Copy of report is enclosed as 

Annexure-A. 

Punjab Pollution Control Board: 

PPCB has collected surface water samples from the outlet of Dharangwala 

minor at Pulion Road between village Dharangwala and village Kundal on 

10.11.2022 in the presence of residents of village. As per analysis report no. 

24031-33 dated 17.11.2022 (Copy of report is enclosed as Annexure-B), Class 
of water is categorized as "C" which is suitable for drinking purpose after 

conventional treatment and disinfection as indicated from designated best use 
water quality criteria (enclosed as Annexure-C). 

Department of Water Supply & Sanitation: 

Executive Engineer, Water Supply and Sanitation, Abohar vide office letter no. 
4326 dated 18.11.2022 (enclosed as Annexure-D) submitted analysis report 

from Block Water Testing Laboratory, Abohar for water sample collected on 

16.11.2002 fromn the water supply of the village Dharangwala after filtration and 
chlorination of canal water. As per analysis report, concentration of all the 

parameters is within the acceptable and permissible limits as prescribed in IS 

10500:2012, signifying the water quality is it for drinking purpose. 

Department of Health: 

Sarpanch, Gram Panchayat, Village Dharangwala has certified that there are 20 
no. sick children in the village instead of alleged 40 no. children (Copy of report 
is attached as Annexure-E). Civil Surgeon, Fazilka vide oftice letter no. 
22/2683 dated 16.11.2022 submitted that Senior Medical Oficer, In-charge of 

CHC Sitto Gunno, District Fazilka has organized a health check up camp for 
children between age group 0 to 4 years of village Dharangwala on 
14.11.2022. In health check up camp, all the 20 no. sick children were 
examined and it was found hat none of the child was suffering because of 
possibility of disease occurring through contaminated water. (Copy of report is 
allached as Annexure-F) 
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5. Department of Horticulture: 

Deputy Director, Departnment of Horticulture, AbohAr vide office letter no. 1665 

dated 14.11.2022 has submitted that pollination process did not get completed 

due to sudden rise in temperature luring last 15 days of March, 2022 resulting 

in lower yicld of Cius Fits, which got aggravatedl by shortage in availability 

of canal water for irigation purp08e. It was evident that quality of canal water 

allets he vicld of Cirus Puits. (Copy of report is attachel as Annexure-G). 

Aurther, on the basis of aloresaid onalysis report of PPCB, the department vide 

its letter no. 1708 datcd 18.1|.2022 has certificd that there is no harmful 

mpact of utilizing watcr from Dharangwala minor for irrigation purpose in 

Citrus gardens as relevant parameters like pH, EC and SAR are within the 

permissible limits. (Copy of report is attached as Annexure-H). 

Conclusion 

After considering the reports submitted by the Department of Irrigaion; 

Punjab Pollution Control Board; Department of Water Supply & Sanitation; 

Department of Health and Department of Horticulture, it is concluded by the Joint 

Committee that none of the children was suffering because of the possibility of disease 

occurring through contaminated water and there is no harmful impact of utilizing the 

water from Dharangwala minor for irTigation purpose in Citrus gardens as relevant 

parameters like pH, EC and SAR were found to be within the permissible limits. 

Hence, there is no ill impact of canal water on the health of children and faming of 

Citrus Gardens. 

Report is accordingly submitted to the Hon ble National Green Tribunal 

for consideration and appropriate orders. 

Er. Guneet Sethi 
Environmental Engineer, 

PPCB, R.O., Faridkot 

KumAK 
Dr. Satish Bemoal 

Civil Surgeon, Fazilka 
Sh. Sandeep Kumar, IAS 

Additional Deputy 
Commissioner (D), Fazilka 
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I. The Chicf Environmental Engineer (W aler). Punjab Polluion Control Board, Ludlhiana 
2. The Senior Environ1nent Enginecr, Punjab Pollution Control Board, Zonal Office, Bathinu. 
3. The Environnent Engineer, Punjab Pollution Control Bourd, Regivnal Oflice, Furidkot. 

Ast, Scientilic Ofieer 
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Designated Best Use Water Quality Criteria 

Designated-Best-Use 

Drinking Water Source without 
conventional treatment but after 

disinfection 

Outdoor bathing (Organised) 

Drinking water source after 
conventional treatment and disinfection 

Propagation of Wild life and Fisheries 

Irrigation, Industrial Cooling, 
Controlled Waste disposal 

Class of 

water 

B 

C 

D 

Criteria 

Total Coliforms Organism MPN/100ml shall be 50 or less 

pH between 6.5 and 8.5 

Dissolved Oxygen 6mg/l or more 

Anneze- C 

Biochemical Oxygen Demand 5 days 20C 2mg/l or less 

Total Coliforms Organism MPN/100ml shall be 500 or less pH 
between 6.5 and 8.5 Dissolved Oxygen 5mg/l or more 

Biochemical Oxygen Demand 5 days 20C 3mg/l or less 

Total Coliforms Organism MPN/100ml shall be 5000 or less pH 
between 6 to 9 Dissolved Oxygen 4mg/l or more 

Biochemical Oxygen Demand 5 days 20C 3mg/l or less 

pH betwwn 6.0 to 8.5 

pH between 6.5 to 8.5 Dissolved Oxygen 4mg/l or more 

Free Ammonia (as N) 1.2 mg/l or less 

Boron Max. 2mg/l 

Electrical Conductivity at 25C micro mhos/cm Max.2250 

Sodium absorption Ratio Max. 26 
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To 

Sub. 

}8 8, O1634-220175 

Execùtive Engineer, 
Punjab Pollution Control Board. 
Faridkoit. 

No y386 

DA/As above 

Result of sample of Dharangwala. 

Date. 

In the above cited subj�ct please find enclosed test results of water samples taken from water tank of water supply. scheme DharangWala after filteration and chlorination of raw canal water. 

.. .. 

E-Mall 1D:- ewss.dlvabohatob@vahoo.com 

Éxecutive Engineer, 
W/S and Sanitation Division, 

Abohar. 

Ecuive! 

Abohar. 
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|Subject : 

Reference: 

BLOCK WNATER TESTING LABORATORY, ABOHAR 
Hanuman garh Road in Water works Near Bye pass, Abohar 

prlyanka _gorde@thinksmartsoft.com 

D/A: 

Er. Rakesh 

Sub-Division Khuhian ^arwar,Abohar DWSS Punjab 

No.: Abohar/2223/00166 Dated:17/11/2022 

Testing Reports of Water Samples. 

Your Letter/SRF No. 190 Dated: 16/11/2022 

As per above cited subject and reference, Please find enclosed here with the report of 1 Water sample/s 

received on dated 16/11/2022. It is request to fill the attached feedback form'and send it back to Block Water 

Testing Laboratory, Abohar 

Test Report 

Joltd/j21j2022 Authorized SignatorY 

2 

For, Block Water Testing Laboratory, Abohar 

Foc, ulu ck Water Tes 
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Name & Address of Customer: 
Er. Rakesh 

Sub-Division Khuhlan Sarwar,Abohar DWSS Punjab 

Discipline: Chemical Testing 
Test Report No.: Abohar/2223/00166 

Registration no.: Abohar/REG2223/00190 

Source: 

Scheme 

Village: 
Block: 

Latitude: 

Sr 

No 

2 

3 

Sample Type: Water 

4 

7 

10 

11 

pH 

CANAL 

Dharangwala 

Taste 

Parameter 

Odour 

TDS 

Dharangwala 

Abohar 

Colour 

BLOCK WATER TESTING LABORATORY, ABQHAR 
Hanuman garh Road in Water works Near Bye pass, Abohar 

priyanka _gorde@thinksmartsoft.com 

Not Mentioned 

Turbidity 

Alkalinity 

Hardness 

Calcium 

Magnesium 

Chioride 

Result 

7.72 

1 

Agreeable 

Agreeable 

300 

0.5 

80 

120 

21 

17 

36 

1. The vesuls apply to the sample as received only. 

Limit 

6.5-8.5 

Acceptable 

5 

Agreeable 

Agreeable 

500 

1 

200 

200 

75 

30 

As per IS-10500:2012 (2nd 
Rev.) 

250 

This Report is issued under the following terms & Condition : 

TEST REPORT 

Customer Reference No. 

Sample Submitted by 

Date of Sample Receipt 

Analysis Starting Date 

5. Value not avallable or est not pertormed for this parameter. 

Group: Water 

Analysis completion Date 17/11/2022 

Date of Issue : 

Condition of Sample: 

Location/Depth: 

Habitation: 

District: 

Longitude: 

Quantity/Type of Bottle: |1000 ml/ Plastic Bottles 

Permissible 
Limit 

No Relaxation 
15 

Agreeable 
Agreeable 

2000 

600 

600 

200 

;-100 

1000 

2. The sample will be destroyed after retention time unless otherwise Specified specially. 

Unit 

CU 

mg/ 
NTU 

mg/l 

mg/ 

mg/ 

No: 190 Dated: 16/11/2022 

Tek chand 

mg/l 

mg/l 

16/11/2022 

16/11/2022 

17/11/2022 

Sealed 

ClearTank/NA 
|Dharangwala 

Fazilka 

Not Mentioned 

3. This report is not to be reproduce wholly or in part and can't beused be asievidence in court of law. 

Reference Method: 

IS.3025 (Part 11-1993 ) Electrometric Method 

IS 3025(Part 4-2021) Visual Comparison Method 

IS 3025 (Part 5 - 2018) (Second Revision) 

IS 3025 (Part 8-1984) (RA 2017) 

IS 3025 (Part 16-1984) Gravimetric Method 

IS 3025 (Part 10-1984) Nephelometric Method 
Is 3025 (Pärt 23-1986) Indicator Method 

-3025 (Part 21- 2019) EDTA Method 

Is 3025 (Part 40-1991) EDTA Titrimetric Method 

APHAY23 rd Ed.2017) Method: 3500-NMg+2 8 8y 
Calculation Method 

IS 3025 (Part 32-1988) Argentometric Method 

4. Abbreviation used (TDS = Total Dissolved Solids, mg/l milligram per liter, BDL = Below detection limit, APHA = Ameriçan Public Health Association, 0S = 

Indian Standard, NT = Not Tested, NA Not Applicable NTU = Nephelometric Turbidity Unit, RA = Reaffirmed), ND=Not Detected 

Mrs. Man 
Quality Manager 
Authorized Signatory 
For, Block Water Testing Laboratory, 
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Ref; 

(1) 

(2) 

Ph.01638-264105, E-mail civilsurgeonfazilka @gmall.co 
HOHS, fHA 

Environnmental Bnginccr-Cum-Nodal Officer 
Punjab Pollution control Bourd 
Faridkot. 

oT:(G3 MOHE) 

9 

Order Passcd by Hon'ble NGT in Q.A. No.346 of 2022 in the matter of H. 
Arora Vs State of Punjab && Ors. 

t è eã3T IT ̀:/6665-66 f 04/11/2022 Hu feoi 

O Scanned with OKEN Scanner 
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fHes HdHo, 

ft 15/11/2022 

Order passed by Hon'ble NGT in Q.A. No. 346 of 2022 in the matter of H.C. Arora 

Vs State of Punjab & Ors. 

JE8T Murt GIT fës naz ódI 22/2661-64 f 09/11/2022 zu fe 

fe f 14/11/2022 6 fus us'deg feà o3 14 H8 �fs tan fsz iH nA 

Serort a, 

O Scanned with OKEN Scanner 
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|NARESH KUMAR NEHA SHARIMA D/O 

WHITE 

EYE 
ON 

EXAMINATION 

PRESENT 

DHAPANG WALA 

6 

DELIVERY, 
BIRTH/ NORMAL 

IMMEDIATE AFTER 
TERM/ CRIED 

SECOND 

PREGNANCY HAVE 

NO 

FEVER/ 

RASH 

DURING 

THE 

IN 
THE 

ANTENATAL 

HISTORY 

MOTHER 

CATARACT LEFT EYE 

CONGENITAL 

NO 

770785o111 

5945-2656-2970 

JASPAL 6|MANISH 

KUMAR 

S/O 

DHAPAIG 
ALA 

E YEAPS 

POOR ACADEMIC PERFORMACE 

IIALE 

109 CM 

15 VG 

SICE BIRTH 
UNABLE TO SPEAK 

DEUVERY, BIRTIH ORDER 
BIRTH/ NORMAL IMMEDIATE AFTER 

TERM/ CRIED 

PRESENT HISTORY 

OF 
DELAYED 

MILD 

STONE 

DISABLITY 
INTELLECTUAL 

NO 

9914318005 

KUPMAR sYUVRS/O 

PAMESH 

DHAPANG 

S YEAPS 

VJALA 

MALE 

SPEAK 

STONE, UNABLE TO 
DELAYED MILE 

97 CM 

BIRTH ORDER SECOND CAESAREAN SECTION/ CRIED/ DELIVERED BY PRE 

TERM 

/ 
DELAYED 

NO 

13.6 KG 

9780453749 

MICROCEPHALY 

WITH 

DYSMORPHISM 

5203-2734-4627 

CIRCUMFERENCE 46 CM 

WITH 

THE 

OPEN 

MoUTH, 

HEAD 

OW 

SET 

EARS, 

PROTRUDING 

TOUNG 

CHANDIGARH 

FOR 

THIS 

ILLNESS 

GET 

OPERATED 

FROM 

PGI 

SINGH |S/O SUKHCHAIN 4MANKIPAT SINGH 

|DARANG 
ALA 

4 YEAPS 

NO 

90S6551290 

MALE103 

CM 

15 
KG 

7078-3020-4652 

DECREASED VISION 

EYES 

LEUKOCORIA B0TH 
CONGENITAL 

BOTH EYES 

S/O 1QBAL 

WALA 
IDHARANG 

/NORMAL DELIVERY 

FOURTH 
TERM/ CRIED 

IMMEDIATE 

AFTER 

BIRTH 

OF 
BIRTH 

DELIVERY, 

BIRTH ORDER 

BIRTH/ NORMAL 

3 

EYE 

MALE 

BIRTH 

UPPER 

EYE 

LID 

SINCE 

DROPING OF RIGHT 

NO 

9646318960 

83 CM 

10.3 KG 

|DROPING 

OF 
UPPER 

EYE 

UD 
PRESENT 

LAL 2PRACHI D/O SOHAN 

WALA DHARANG 

HERNIA 

PARAUMBJLICAL 

WITH 

THE 

UMBILICUS 

SWELLING AROUND LUMBS 

DELIVERY 

BIRTH/ NORMAL 
IMMEDIATE AFTER 

TERM/ CRIED 

THE UMBIUCUS REDUCIBLE 

SWELUNG 

PRESENT 

ABOVE 

NORMAL 

IN 
ALL 

LIMBS 

LOWER 

UMBS, 

MUSCLE 

MASS 

DECREASED 

TONE 

IN 
LEFT 

UPPER 

AND 

NO 

HISTORY 

OF 

SEIZURE 

DISORDER 

LEFT 

3 
YEARS 

FEMALE 

94 
CM 

NO 

128 KG 

9529453500 

8347-6963-5549 

|NO FISTING NO 
SALIVATION 

FROM 

ORAL 

CAVITY 

SINGH 1]VARUN S/O RAI 

CRIED 

WALA DHARANG 

STAND 

UNABLE TO SIT/ HOLDING AND LOSS OF NECK 

1 

REGRESSION NEUROLOGICAL 

WITH 

MICROCEPHALY 

MALE 

NO 

68 CMA 

DELIVERY/ DELAYED 
TERM/ NOMAL 

8558856174 

6 

VENTRAL SUSPIONTION UNABLE 

TO 
HOLD 

THE 

NECK 

ON 

HEAD 

CIRCUMFERENCE 

39 
CM 

DIAGNOSIS 

CONTAMINATED WATER 

POSSIBLE WITH 

S 
THIS 

DISEASE 

ENTITY 

MOBILE NO 

ADHAR NO 

|NAME 

ADDRESS 

AGE 

SEX 

BIRTH HISTORY 

HEIGHTWEIGHT CHIEF COMPLAINTS 

CAMP 

AT 
VILLAGE 

DHARANGWALA 

(DISTT 

FAZILKA) 

DATED 

14/11/2022 

SIGNIFICANT FINDINGS 

O Scanned with OKEN Scanner 

YEARSFEIMALE 

106 

CI 

14.1 

KG 

LEFT 

EYE 

BLIND 

SINCE 

BIRTH 

WERE 

WHITE 

AT 
THE 

TIME 

SINGH 

3GURNSHAN SINGH 

IMMEDIATE AFTER 
TERM/ 

CRIED 

YEARS 

PTOSIS 

CONGENITAL RIGHT 

SINCE BIRTH, 

UPPER AND LOWER WEAKNESS OF LEFT 

HEMIPARESIS 

YEAR 

KG 
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O Scanned with OKEN Scanner 

CAMP 
AT 

VILLAGE 

DHARANGWALA 

(DISTT 

FAZILKA) 

DATED 

14/11/2022 

ADHAR NO 

IS 

THIS 

DISEASE 

ENTIT 
POSSIBLE WITH 

CONTAMINATED WATER 

SEN 

MOBILE NO 

BIATH HISTORY 

HEVGHTWEIGHT CHIEF 

AGE 

DIAGNOSIS 

SIGNIFICANT FINDINGS 

17 KG 

MALE 114 CM 

5597-2652-4285 

¬ 

978187272 

E PANKNSORAU 

NO 

PRE TERM/ DELAYED BIRTH ORDER SECOND CRIED/ DELIVERED BY CAESAREAN SECTION 

UNABLE TO WALK/ 

STAND 

CEREBRAL PALSY 
(DIPLEGIA) 

ONE MONTH 

REMAINED 

ADMITTED 
IN 

HOSPITAL 

FOR 

PRESENT 
ON 

THE 

BOTH 

LOWER 

LIMBS 

BILATERAL 

LOWER 

UMBS 

TONES 

INCEASED, 

KNEE 

AND 

ANKLE 

JERK 
ORTHOPADKC SURGICAL SCARS 

EXAGGERATED 
AFTER BIRTH 

25.3 

125 CM 

WALE 

E 

9596-3472-9356 

DEV 

DUT 

SIO 

HANS 

DHARRNG 

8847304002 

NO 

INTELLECTUAL 
DISABILITY 

POOR ACADEMIC PERFORMANCE 

DELAYED MILE STONE, 

START 
TO 

SPEAK 
AT S 

YEARS OF AGE, 
DECREASE LARNING 

UNABLE 
TO 
SIT 

ON 

FEET 

TERM/ NORMAL 
DELUVERY/ DELAYED CRIED/ BIRTH ORDER 

FIRST 

TERM/ NORMAL DELIVERY/ DELAYED 

CRIED 

139 

CM 

31 
KG 

MALE 

10 YEAPS 

DHARAG 

9326-4656-1360 

6233691741 

10]DEEPAK S/O FA 

|SAMAE 

NO 

CEREBRAL PALSY 

TONE 

INCREASED 
IN 

LOWER 

LIMBS 

HISTORY OF ORTHOPATHIC 

TREATMENT PRESENT 
REFLEXES EXAGGERATED 

11YEAPS 

AE146 
CM 

33.6 

DrARAG 

6337-3902-8129 

z1|KARAN SNGH S/O 
SUKHA SINGH 

9983603S52 

AT 

BIRTH 

REMAINED 

ADMITTED 

FOR 4 

POOR ACADEMIC PERFORMANCE 

LEARNING 

SINCEDELIVERY/ 

DELAYEDDAYS, 

DELAYED 

MILE 

STONE.. 

TERM NORMAL CRIED/ BIRTH 
ORDER SECOND, 

DECREASED 
BIRTH 

NO 

INTELLECTUAL 
DISABLITY 

NO 

STUTTERING 

9501241776 

POOR LANGUAGE COMMAND 

DELAYED MILE STONE, 

3920-8783-3576 

NORMAL 

12NEEPA 

KUMAR 
S/o 

DHAPAtiG1 

YEARS 

1/AE47 
CIM 

29.5 
KG 

UNABLE 
TO 

SPEAK 

|SUBHASH CHAND 

NO 

TERM/ CRIED 
IMMEDIATE AFTER BIRTH/ NORMAL 

DELIVERY 

NORMAL DELIVERY 
TERM/ DELAYED CRIED/ 

13|VANCHAN D/O LAL 

CHAtND 

|DHARNG11 

YEL5|FE1ALE125 

CrA| 

24.6 
KG 

|sLOW 

LEARNING 
AND 

SPEAKING 

|VWALA 

3800-9458-0391 

998813S480 

INTELLECTUAL 
DISABLITY 

75% ) 

(PATIENT HAVE THE DISABLITY CERTIFICATE OF 
SHORT STATURE 

YEARS BACK 

MEDICINE 
FOR 

TWO 

YEARS 

TWO 

CHILD 

TAKEN 
THE 

ANTICONVULSANT 

HEIGHT 

BELOW 
AS 

PER 

AGE 

NO 

HEIGHT NOT INCACASING 

14]LUCKY 

S/O 

CHAPAN 

DMARANG 

11 

YEARS 

MALE119 
CIM 

22.1 
KG 

WALA 

DASS 

4384-7408-6674 

TERM/ CRIED 
IMMEDIATE AFTER BIRTH/ NORMAL 

DELIVERY 

9023966205 

COMPLAINTS 

YELRS YEAPS 
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O 
Scanned 

with 

OKEN 

Scanner 

S071-1377-7079 

8254-7371-9222 

6Z39058653 5553-7336-8422 

7345-0755-6647 

5283C44677 

3556970446 6082-0432-8225 

7951-3136-5819 

9023073146 

ADHAR NO 

7589124112 

6284839302 

MOBILE NO 

SDH Abohar 
(Orthpaedics) 

Medical Otficer 

NO 

NO 

NO 

NO 

NO 

NO 

CONTAMINATED VWATER 
POSSIBLE WITH 

IS THIS DISEASE ENTITY 

CERTIFICATE OF 60%) 
DISABLIY 

(PATIENT HAVE THE 
RESIDUAL PARALYSIS 

POST POO 

EXOSTOSIS LEFT nelA 

DISABLITY 
INTELLECTUAL 

MORE THAT 55% ) 
CERTIFICATE OF 

THE DISABLITY 
(PATIENT HAVE 

DISABLITY 
INTELLECTUAL 

CERTIFICATE OF 30% ) 
DISABUTY 

(PATIENT HAVE THE 
CATARACT RIGHT EYE 

CONGENITAL 

SEIZURE DISORDER 
DISABILTY WITH THE 

INTELLECTUAL 
STONE, 

DELAYED MILE 

DIAGNOSiS 

CHC Sitto Gunno 
(Paedlarics) 

Medlcal offlcer 
14112, 

PRESESNT ON LEFT TIBIA TENDERNESS WITH SWELLING 

Dr Naveen Mittal 

INCREASED 
RIGHT UPPER AND LOWER LIMB TONE WITH THE SEIZURE DISORDER HISTORY OF BIRTH ASPHYXOA PRESENT 

POOR LANGUAGE COMMAND 
DELAYED MILE STONE, 

UMB SINCE BIRTH 
UPPER AND LOWER NORMAL DELIVERY WEAKNESS OF RIGHT| TERM/ DELAYED CRIED/ 

DELIVERY 
8IRTH/ NORMAL TWO MONTHS 

IMMEDIATE AFTER LOWER UMB FOR 
SWELLING ON LEFT TERM/ CRIED 

POOR LANGUAGE COMMAND 
DELAYED MILE STONE, 

DURING THE PREGNANCY 
HAVE NOT HISTORY OF FEVER/ RASH 

IN THE ANTENATAL HISTORY MOTHER 

SIGNIFICANT FINDINGS 

POOR ACADEMIC PERFORMANCE 

BIRTH/ NORMAL 
IMMEDIATE AFTER 

TERM/ CRIED 

NORMAL DEUVERY 
TERM/ DELAYED CRIED/ 

DELIVERY, 
BIRTH/ NORMAL 

IMMEDIATE AFTER 
TERM/ CRIED 

NORMAL DELIVERY 
TERM/ DELAYED CRIED/ DELAYED MILE STONE, 

SLOW LEARNING 

BIRTH HISTORY 

43 KG 

BIRTH 
WHITE EYE SINCE 

36 KG 

SDH Abohar 
(Psychiatry) 

Medical oicer 

WALA SINGH 
20|DEE?1KA D/O 2ALDEVDHAPASG 15 YEARSFEALE 155 CM 

tAALE|142 CM 

166 CM 43.1 KG 

31 KG 

MALL 

WALA AL 
19|PARVEEN S/O RAM JI |DHARANG 13 YEARS 

SPEAKING DHARANG13YEARS MALE 139 CM 24.5 KG |sLOW LEARNING AND 

3YEARS 

HEIGHT WEIGHTCHIEF COMPUAINTS 

CAMP AT VILLAGE DHARANGWALA (DISTT FAZILKA) DATED 14/11/2022 

AND SPEAKING 
12 YEARS MALE 166 CM 49.6 KG DELAYED HEARING 

|WALA 
DHARANG 13 YEARS FEMALE 145 CM 

WALA SUKHDEV SINGH 
12|DAVINDER SINGH S/OjDHARANG 

SEN 

WALA 

AGE 

PARKAH 
17| RAHUL S/D VED 

ADDRESS 

|KUMAR 
16) KONAL D/D RAJ 

WALA RAM 15|MANPREET S/O SAHI DHARANG 

NANME 

DELIVERY 
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Bo dd- 01634-221250 

B-mail lD :-
ddbnbohar@yahoo.com 

8..De..s.8.N:2.99 

y 3d 6g 6818 fst 18/1I/2022 

Annerwe- H 

Tartce fe fa tns, EC MS SAR ÉT fsg Permissible Limit f
t JS M3 feH ut ß 
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Laboratory Sample No. 
2. ULR Number 
2. Name of Industry 
aNanse of Sample collecting Offcer 
4. Designation of authorizing Test 
5. Date &Time of Sample collection 

6. Date &Time of Sample receipt in Lab. 
7. Period of Analysis 

8. Test Methods 
Resuits 

D. 

Sample no. 

From Dharangwala Miner at pully on Road from Dharangwala to Kundal 

Color 

3) BDL means below method Detection Limit 

32-3 4 y cf the above is forwarded to the: 

BDL 

PUNJAB POLLUTION CONTROL, BOARD VATAVARAN BHAVAN, NABHA ROAD, PATIALA 

SAJAEE....JEE-. 

SW- 1715A/ H.O.Lab./ G.W. Monitoring/2023 ULR-TC704518000000006443A Surface Water sample collected from Village Dharangwala, Fazilka. Er. Aushpreet Singh, AEE, Er. Rakesh Kumar, JEE Environmental Engineer, RO, Faridkot 09.05.2023 
10.05.2023 
10.05.2023 to 18.05.2023 
As per relevant parts of IS:3025, IS:1622 & Methods of APHA 

Odor 

Odorless 

pE 

7.6 

2) As, Hg, Ni, Cu, T.Cr, Cd, & Pb, Ch, Al, Ba, Be, CN, Mn, Se, Ag, Mo were BDL. 

EC 

s/cm 

GROUNDWATER ANALYSIS REPORT 

293 

TDS 

mg/1 

172 
Vxe 1 COD, BOD, Turb, T.Coli, FColi, TKN, AmmN, Free. Ammonia, PAlk, S2- and PO4 were BDL in all the samnples. 

Dt. 

TES 
ng/| 

149 

TH 

mg1 

67 

Ca 

mg/l 

12 

Mg 
mg/l 

9 

F 

mg/l 

BDL 
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